West Trlpura Judicial District |
Court- wise and Statlon-W|se pendency of Civil and Criminal Cases as on 31.01.2015
Court- wise pendency of Cases as on 31 01 2015 B |
| SL. NEJ Name of the Court Civil Criminal Total
1 |District Judgme_: West Tripura B 828 201 1029
2 |ADJ., AGT (Court No. 2) 743 | 129 | 872 |
3 |ADJ., AGT (Court No. 3) | m i 732 111 843 |
4 |ADJ, AGT(CourtNo.4) o | e00 | @ 992 |
| 5 |ADJ,AGT (CourtNo.5) Il - 224 | 206 430
6 |Judge, Famlly Court, Agartala 849 520 1369
7 |CJ (Sr. Div) & ASST. SJ., AGT (No. 1) 421 25 | 446
8 |CJ(Sr. Div) & ASST. SJ., AGT (No.2) 397 13 | 410
9 |CJM-cum-Civil Judge (Sr. Div), WEST B 107 | 2857 | 2964 J
10 |ADDL-cum-Civil Judge (Sr. Drv) CIM. WEST 105 2189 2294
11_[CJ (Jr. Div).,, AGT (Court No. 1) 110 | 2346 2456
12 |CJ (Jr. Div) & M First Class, AGT (Court No. 2) 79 1429 1508
13 |JM., First Class-cum-Civil Judge (Jr. Drv) AGT (Court No. 1) 17 1866 1883
14 :JM Frrst Class cums- CIVI| Judge (Jr. DIV) AGT (Court No. 2) ‘ 0 ) 0 0 _:
| 15 JIVI., Flrst CIass—cum—Clvn Judge (Jr. Div), AGT (Court No. 3) 17 | 1914 1931
16 |JM., First Class-cum-Civil Judge (Jr. DIV) AGT (Court No. 4) | 55 1996 2051
17 :JIVI Frrst Class -cum- C|V|IJudge (Jr. DIV) AGT (Court No. 5) B 12 1665 1677 l
—TB JIVI., Flrst Class cum-Civil Judge (Jr. Drv), AGT (Court No.6) B 16 1755 1771_
19 |ADJ. Khowai , " 64 | 365 429 |
21 ;SDJM_:cum_-Ci\_ril Judge (Jrf_g_iv),“Kgowai " 6 8365 | 8371 |
| 20 |CJ (Jr. Divn.) & JM., First Class, KHW 74 | 3604 3678
22 |JM. Flrst/Second Class- -cum-Civil Judge (Jr. Div), Khowal 0 0 0
23 _:ADJ Sonamura ] j , - T 410 174 584 |
25 _SDJM-—cum-—ClvrI Judge (Jr. Div), Sonamura L |5 1112 1117
24 |CJ (Jr. Divn.) & JM,, First Class, SNM | - 47 1548 1595
26 |JM., First Class-cum-Civil Judge (Jr. Div), Sonamura 4 511 515
L27 __.SDJNI -cum-Civil Judge (Jr Div), Blshalgarh , T 6 8125 8131_ |
28 |CJ(Jr Dlvnl & JM., First Class, BLG 65 5820 5885
| Total " | 6293 | 48938 | 55231
ﬂ étatﬁ:vn-wise pend_ency_ of C‘ases -as or; 31.01.201% F B |
Sl.No. Name of the Station Civil Criminal Total
1 Agartala | 4763 18794 23557
2 |Kh0wa| o o ) | 14j 12334 | 12478 |
3 |Sonamura 466 3345 3811 |
4 |Bishaigarh 71 13945 | 14016
. | Total _, 5444 | 48418 | 53862 |
5§ |Family Court __ - L 849 | 520 1369
] Grand Total ] | 6293 _48938 55231 |




| - - Gomatl JudléTaTDlstrtct Udalpur o

i e

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.01. 2015

Court- wise pendency of Cases as on 31.01.2015

:SI.No.__ : ____H_ Name of t_r_l—g__c_ourt“_ - | Civil Criminal l __Total
1 |District Judge, Gomati Judicial District, Udaipur 757 164
2 _]ADJ Udatpur (Vacant) 0, 0
3 (Judge, Family Court, Udalpur Gomatl Judicial District 58 124
I B A - . — I I
4 |CJ (Sr.Div) & ASST. SJ., Gomati Judicial District, Udaipur 90 157
§ |CJIM-cum-Civil Judge (Sr. Div), Gomati Judicial District, Udaipur 24 1858
| 'CJ (Jr. Div)-cum- JM First Class, Udaipur, Gomati Judicial | ]
35 1150
District —
JM., . First Class-c _cum-Civil Judge (Jr DIV) (Court No. - 1) Udatpur T : 196
L Gomat| Judicial District ] | o
JM., First Class -cum-Civil Judge (Jr Dw) (Court No. 2) Udalpur l
0 1514
Gomatl Judicial District L
SDJM-cum-Civil Judge (Jr. Div), Amarpur, Gomati Judicial
9 ey 0 0
__|Distfict - . B N _ B B
10 |CJ (Jr. Div) & JM First Class, Amarpur, Gomati Judicial District 2026 2045

I - I _
" Total l 984 | 7189 f—8173j

Statlon-wuse pendency of Cases as on 31 01 2015

l SI.No. | Name of the Station Civil Criminal Total
R _Udaipur ‘ - 907 5039 | 5946

2 IAmarEur T |19 [ 2026 | 2045
_ Tota | 926 | 7065 | 7991

3 lljam_ity C_ourt_ e - 58 124 182
Grand Total | 984 | 7189 | 8173




South Tripura Judicial District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.01.2015

Court- wise pendency of Cases as on 31.01.2015

Sl.No. Name of the Court Civil Criminal Total
1 —I—DJ South Trlpura 545 225 770_!
| — — ___.
2 |CJM-cum- CIVII Judge (Sr DIV) south Trlpura Belonla L 27 6821 6848
3 |CJ (Jr. Div)-cum-JM First Class, Belonia, South Tripura 235 6008 6243
— . l — — |
|
| A JM., , First Class-cum-Civil Jt Judge (Jr. Div), Belonia, South l
___Trlpura (Vacant) N | - 2161 2161
5 SDJM-cum ClVllJudge (Jr Div), Sabroom South Trlpura 7 750 757 ‘
6 CJ (Jr DIV) -cum-JM First Class, Sabroom South Tripura | 19 1025 1044
___ ~ Total 833 | 16990 t 17823 |
B _ B _Station-wise pendency ot Casels as on 31.0r1.2015m - - -
| SI.No. Name of the Station Civil Criminal Total
I — - - - - 1 _ | _ — ]
1 |Belonia 807 | 15215 16022 |
2 |Sabroom 26 1775 1801
— drremmn — — e — — —a — i ] w— e e
. GrandTotal 833 | 16990 | 17823 |




Unakotn Jud|0|al District, Kailashahar

]

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.01.2015

S— — I N —]
| Court- wise pendency of Cases as on 31. 01 .2015
Sl.No. Name of the Court Civil Criminal Total _I
1 District Judge, Unakoti Judicial District, Kailashahar 212 421 633
2 |ADJ., Kailashahar (Vacant) 2 35 37
3 |Judge, Family Court, Kailashahar 96 83 179
4 |CJ(SrDiv) & ASST. SJ, KLS 74 33 107
5 |CIM-cum-Civil Judge (Sr. Div)., KLS 28 2065 2093
6 lCJ (Jr. Div) & JM First Class, KLS 129 ] 980 | 1109
7 IJIVI., First Class-cum-Civil Judge (Jr. Div), KLS (Court No. 1) I_— 0 | 0 0
i — — - - - —_
- I .
8 |JM,, First Class-cum-Civil Judge (Jr. Div), KLS (Court No. 2) 0 0 0
| : iy .
9 |ADJ. Kamalpur 102 351 453
[ 10 ISDJM cum- CIVI| Judge (Jr DIV) Kamalpur - i _l _1 9694 | 9695
11 |CJ (Jr. Div) & JM., First Class, KMP 26 —l 3814 3840
12 ISDJM-cum—CiviI Judge (Jr. Div), Longtharai Valley 13 6847 6860
13 |SDJM-cum-Civil Judge (Jr. Div)., Gandacherra 0 3561 3561
- ) Total o | 683 27884 |
Statlon-W|se pendency of Cases as on 31 .01. 2015
Sl.No. Name of the Station Civil | Criminal
- N R
1 Kaﬂashahar 445 3534
2 lKamalpur 129 13859
3 JLongtharal Valley B 13 6847
4 |Gandacherra | 0 B 3561 |
- _ Total 987 | 27801
5 [Family Court 96 83
B Grand Total | 683 |27884] 2




North Tripura Judicia|1 Distrigt, Dha?manaéar_

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.01.2015

| Cou;t- wise pendency of Cases as on 31.01.2015

| SI.No. 1 ~___Name of the Court } ‘J[ Civil | Criminal | ]
1 District Judge, Dharmanagar | 304 187
2 CJ (Sr.Div) & ASST. SJ., Dharmanagar | 164 81
3 |CIM-cum-Civit Judge (Sr. Div).,, Dharmanagar 9 4571 |
: 4 |CJ (Jr. Div) & JM., First Class, Dharmanagar 224 3653 |
5 IJIVI., First Class-cum-Civil Judge (Jr. Div), Dharmanagar | 92 | 2638
6  |SDJM-cum-Civil Judge (Jr. Div) Kanchanpur 18 | 1557
7 _CJ (Jr. Div)-cum- JM., First Class, Kanchanpur (Vacant) 0 | O____ |
o fotal | 771 (12687 | 1
| | _ Station-wise pendency of Cases as on 31.01.2015
S1.No. Name of the Station + Civil Criminal{ Total
1 |Dharmanagar 753 11130 | 11883
2 (Kanchanpur 18 1557 1575
Grand Total 771 | 12687 | 13458




' Sl.No. |

L ——— . T il PP A T

o

—

1 |West Tripura Judicial District, Agartala

2 |Gomati Judicial District, Udaipur

I 3 ISouth Tripura Judicial District, Belonia

4 Jgalff)ti Judicial District, Kailashahar

| o

5 |North Tripura Judicial District, Dharmanagar

- - —

Grand Total

B T

[113688 ] 123262

Name of the Districts Civil | Criminal | Total
a “ 6“293 l 45938 F 95231

t, Udaipur - 984“ -7_1—89 __3173
- 833 1699? T—13823

) 683 | 27884 | 28567

771 12687 | 13458




